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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH
] AT HYDERASBAD

ORIGINAL APPLICATION NO.30/94

Dl T Sy i " .

DATE _ OF _ORDER__:__17-02-1997,

Betueen :-=
K.Krighna Veni ‘
eses Applicant
And
1. The Dirsctor,
Telegraph Traffic
Telecommunications, AP Telecom,
Hyderabad-1.

2. The Chief Suptd., Central
Telegraphic 0ffice, Hydarabad=1.

ess Ragpondents

Counsel Por the Applicant : Shri S.D.Kulkarni

Counsel for the Respondents Shri N.V.Raghava Reddy, CGSC

THE HON'BLE SHRI R.RANGARAJAN :  MEMBER (A)
THE HON'BLE SHRI B.S5.JAI PARAMESHWAR : PMEMBER (J)

(Order per Hom'ble Shri R.Rangarajan, Membar (A)
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(Order per Hon'ble Shri R.Rangarajan, Mamber (A) ).

Heard Shri S.Ramakrishna RaaQPianr Shri S.D.Kulkarnmi,
counsel for the applicen tand Shri W.Satyanarayanagy for Shri

N.V.Raghava Reddy, lsarned standing ceunsel for the respondents,

2. In this connection we would like to keep an record that the

Assistance rendered by the standing counsel was not adequate.

3. A notification bearing No.RE/9/88B/16 dt,.30-9-88 was issued
for filling up the departmental quota vacancies in the cadre of
Telegraphist for ths ysar 1988.8s per ths Recruitmént Rule

25% of the Telegraphist posts will be fillad by direct recruitmant;
124% by the promotion of Louer Grade dfficials (hersin after
referred to as LGO) below ths scalﬁbf Telegraphist through a
Limited Departmental Competetive Examination. The applicant
herein also applied rfor the “Selection test for the 124% er—more
foe=bhe- promotion of L.G.O. of the Telegraph Traffic Wing{)below
the scale of a Talegrabhist. The Recruitment Rule also indicates
that the 123% by pramntiﬁn earmarked fﬁr the LGO of the Telsgraph
Traffic'Uing is through a 1imitéd departmental competetive examina-
tion and a test of the dictation cum hand-uritting test, Pass

in the‘dictation hand-writting test pefora tﬁey are dec}ared
;elacted is a must. Rﬁtsf:}hs above rac¥uitmen£ rule JZ%igsg;:
from the Government of India, Ministry of Communications (P&T)
Board notification No,208/43/76-STN dt.16-2-81, The applicant

haé( failed in the dictation cum hand-writting test though she
qualified in the limited departmental ce@petetiﬁa examination,
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4. Thisg 0.A. is filed praying for a direction te Respondent
No.1 te consider the c@ﬁﬁm of the applicant for promotion te

€lass=~I1I cadre in ths light of the instructions issued.,

W
Se Thera are mahy contentions raised by the applicant in this

0.A, which are as follous :-

e

(1)*Pasg_ﬁg;;Eg%dletationﬁgumewmnduumittlng#mas@ gl
nat, @9ﬁ@gtaryg fhjgm“j K)MA)\ "‘*"~;

(2)Even if it is'mandatnry, she could not have failed
in that examination as she has successfully passed in

the limited departmental competetive examination.
6. AIt is gstated that in terms of OM dt.15-5-89 that thers is
no reservation in the cétegor; of Telsgraphist as ths Direct
P &
Recruitment is to the extant of 75%. 4t is not rebuted by ths
applicant in the rejoinder. Hence it is to be reld that in the
selsction for the post of Telagraphist there is no reservation
evan if the applicant belongs to ST community. She can be empanallaa
for tha pos of Telegrapnist only if she qualified both in the
limited departmental competatiué examination as well as in the -
dictation cum hand-uritting test as provided for in the Recruitment
Rules. As the applicant failed to qualify in ths dictation-cum-
Hand@i§lting tssﬁf.%ghe cannot demand the empanelment of her name
for the paost of Telggraphist even if she belongs te ST community
in viaw of the rule position. In order to ascertain whether she
- - have
passed in the dictation cum hand-uvritting test we/callad for the
se lection proceedings. The learned cognsel for the respondants
produced procesdings register of all the centraes in A.P.Ragiun.

In the Hyderabd Centre the applicant appeared for the limited

departmental competetive examinmation., She has passed that
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examination obtaining a total of 62 marks. Thus she qualified
in the.limitad departmental competstive axaminatioﬁ}but in the
dictation cuh handwritting test she nas obtainmed only 3 marks

against the requirement uf 28 marks., Hence it has to be held

that she has not qualified in the dictation~cum-handuritting test,

. which is necessary for empanelling her for the post of telegraphist.

Thus the applicant cannot claim empanelment of her name for theé post =
of Telegraphist in view of the fact that she failed to comgly with

the mandatory requirement of passing both the competativa gxami-=

-nation and the dictation cum hand writting seperately.

iy

Te The appiicant hasipot made out any cass for depriving her

~of getting the requisite marks in dictation cum handwritting test

due to a vindictivenmess and bias of the Selection Commif€ss’) In view
of that she cannct have any right for consideration to the post

of a telegraphist agai nst the guota sarmarked for her catednry.

Be In view of what is stated above, we find that the applicant
has not made out any case for empanallingtis ek the post of Tele-

graphist. Hence the OA lacks merit and is liable to @be dismissed,

@ccordingly the OA is dismissed for want of merits. No costs.

(B.5.JA1 PFRANESHUAR) (R.RANGARAJAN)
Membef Ql%F;%D Mamber (A)
-~ gated 1?th _February, 1997, . %hﬁﬂiigé{j.
Dictated in Open Court. ?ﬁf‘@k%ﬁ&+wd
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